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THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCES-
SING INDUSTRIES (SHRI JAGDISH
TYTLER): (a) No objections, Sir.

(b) No proposal has been received

for construction of cold storage at
Paradeep Port ip Orissa:

(c) and (d) In order to reduce post
harvest loss of fish catcheg Govern-
ment are estabilishing a pumber of
major and minor fishing harbours,
landing centres and Fishery Industrial
Estateg with requisite facilities for
culg storage,
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News Ttem ‘Jaanch Karne Walop, Kee
Jaanch Kaise Ho’

2979. SHRI ISH DUTT YADAV:
Will the Minister of FOOD AND
CIVIL SUPPLIES b¢ pleased to state:

(a) whethep Government’s attention
has been drawn to the news jtem pub-
lished in ‘Nav Bharat Times’ dated 9th
May, 1988 under the caption “Jagnch
Karne walon Kee Jaanch Keaise Ho”
regarding the  audit report of the
NCCF; and

(b) 1 so what action hag becy, taken
on the allegations, made in the press-
report against the NCCF Managing
Director for manipulating the Audit
Reports?

THE MINISTER OF STATE OF
THE MINISTRY OF- FOOD AND
CIVIL. SUPPLIES (SHRI SUKH
RAM): (a) Yes, Sir.

(b) The allegations of manipulating
the Audit Reports or influencing the
Auditor are not correct, NCCF have
Initiateq follow-up action on the va-
riote irregularitieg brought gut in the
Audit Report.
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